
2227 Written Answers     [ RAJYA SABHA ] to Questions 2228 

 

ttTHE MINISTER or LABOUR IN THE 
MINISTRY OF LABOUR AND EM-
PLOYMENT (SHKI J. S. L. HATHI) : (a) No. 
of Employment Exchanges as on 31st March, 
1962: 

Central Government ..       2 
State Governments ..    348 

(t>) Yes. The Central Government is 
responsible for laying down national policies, 
standards and procedures to be followed by 
the Employment Service in the Sates. 
However, the day-to-day administration of the 
Employment Exchanges vests with the State 
Governments.] 

 

f[THE MINISTER or LABOUR IN THE 
MINISTRY OF LABOUR AND EM-
PLOYMENT (SHRI J. S. L. HATHI): The work 
of evaluation has been completed in respect of 
24 units. The evaluation has revealed that 
generally better industrial relations, a more 
stable labour force, increased productivity, 
reduction of wastes, better profits, and above 
all, a closer understanding between the 
management and workers have been the fruits 
of association of labour with management.] 

 

 

JOINT MANAGEMENT COUNCILS 

228. SHRI NAWAB SINGH CHAU-HAN: 
Will the Minister of LABOUR AND 
EMPLOYMENT be pleased to state the number 
of Joint Management Councils in respect of 
which evaluation studies have been completed 
so far and the extent to which this scheme has 
proved to be successful according to the 
evaluation?] 

 

 

 

WORKERS' EDUCATION   PROGRAMME 

229. SHRI NAWAB SINGH CHAU-HAN: 
Will the Minister of LABOUR AND 
EMPLOYMENT be pleased to state what is the 
educational programme of the regional 
workers' education centres which have been 
started under Workers' Education Programme 
and what assistance is given to workers for 
receiving training there? J 

[ ] English translation. 


